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and Brothers for the comstruction of

houses and shops for displaced per-
sons in Meerut.

(b) Yes.

(c) Though the exact detalls are
still awaited from the State Govern-
ment, from the records available with
us it appears that the quarters are
being sold to the allottees (dispiaced
persons). In the case of claimants,
the cost is being adjusted against their
claims. Non-claimants are required
to pay the price in cash.

Indian Delegation to China

*778. 8hri Shree Narayan Das: Will
the Prime Minister be pleased to state
whether the delegation of three mem-
bers led by Shri Pitamber Pant to
study the Chinese economy has sub-
mitted any report to the Government
of India?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): No, Sir. The delegation con-
ducted studies in China in connection
with planning work being done at the
Indian Statistical Institute on behalf
of the Planning Commission and the
material collected has been supplied
to the Institute.
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Low Income Greup Housing Scheme

775. Pandit D. N. Tiwary: Will the
Minister of Works, Housing and Swp-
Ply be pleased to state:

(a) whether the grants of loans
given to different States for Low-In-
come Group Housing Scheme have
been fully utilised by the Stafes for
1956-57; and

(b) if not, the names of the States
which have not been able to spend the
sum allotted?

The Deputy Minister of Works,
Housing and Supply (Shri Anti K.,
Chanda): (a) Against the allocated
amount of Rs. 6.78 crores, a sum of
Rs, 6.33 crores was actually drawn
by various States Union Territories.
A statement showing amounts allocat-
ed to and drawn by each State[Union
Territory is laid on the Table of Lok
Sabha. [See Appendix II, annexure
No. 115.]

(b) Andhra Pradesh, Bihar, Bom-
bay, Kerala, Madhya Pradesh and
West Bengal! and certain Union Ter-
ritories did not fully utilise the alloca-
ted amounts.
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